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4, fta)aaan Dockyard .  Calcutta

. oa Shipyard Liited oa

Bfy  etraons tfter SOu i 
Oonsiisitti

riai Sector Shipyards

S. Andre ule  Co.
Ltd. Calcutta

7 Atcock Ashdon. Co.,
Ltd. . Bo ay

8. Bo ay arine Enin
eerin Works   Bo ay

9. Bran ton   Co.   En
ineers Ltd. Cochin

o. Cho ulc  nd   Co.
riate Ltd.   or uao

11. E is Bnil Enineer
in Works  Calcutta

13. ladstone Lyall Co.,
Ltd. .  Calcutta

13. Hoohly  Dockin and 
Enineerin Co. Ltd.   Calcutta

14. ort Enineerin Works
li ited. Calcutta

15. Scfodia Workshops Ltd. Bo ay

1. Shaliar Work Ltd.  Calcutta

17. Shaparia Dock nd
Steel Co.  riate
Lid. Bo ay

18. Vishal   Etpecrin
Works t. Liited   anai, oa

19. Rier  Stea  Naia
ticfti Co. Liited   Calcutta

20. odern  echanical
arine Works riate 
Liited Bo ay

Not  .This stateent does not include 
 Cochin Shipyard hich, it still uder cou 
rtroction and is epected to e co pleted 
durin 19757. Betides this, there is a 
prop ) for settin up of to n  shipyards 
oarin fifth fie year plan also, the loca 
n aliens f hich are yet to e decided.

5787. SHRI . R. SHBNO: WiU 
the inister of STEEL AND INIS 
e pleased to state:

(a)  the nu er of Reision eti 
tions receied State ise y oern
ent under Rule 54 of the ineral 
Concession Rules, I90 in 1972, 1973 
and 1974

()  nu er of such Reision Appli
cations disposed of or Orders passed 
on durin the period

(c)  nu er of cases pendin orders 
since 1973, 1974 and 1975 and

(d)  the reason for delay in dispos
in of these Reision etitions  and 
the action proposed y oern ent to 
dispose of  these Reision etitions 
epeditiously?

THE DE UT INISTER IN THE 
INISTR O STEEL AND INES 
(SHRI SUKHDEV RASAD): (a) to
(c), A state ent is laid on the Tale 
of the House. [laced tn Lirary, See 
No  LT040375

(c)   A second state ent is kid on 
the Tale of the House. [laced in 
Lirary.  See No. LTH40375

Alleed Aritrary ro otion in 
8. S L, Diuapor

573, SHRI KRISHNA CHANDRA 
HALDER: WiU the inister of STEEL 
AND INES  pleased to state:

(a)   hether  attiitrary  pro otion 
has een ien to tit e ployees to 
Hindustan Steel Ltadted,  Bur pur



. 5  Written Ansers  CHAITRA 20, 1897 (SAKA)  Written Ansers 10

) the procedure and policy of 
iin pro otion  to e ployees of
H.S.L. Durapur

(c) hether his inistry has re  
ceied  any  alleation  or  protest 
aainst this anner in hich the pro
otion has een ien and

(d) if so, the reaction of oern
ent thereto?

THE DE UT INISTER IN THE 
INISTR O STEEL AND INES 
(SHRI SUKHDEV RASAD): (a) to
(d), The pro otion of e ployees in 
the Durapur  Steel  lant  under 
Hindustan Steel Ltd. is a atter of 
daytoday adinistration and is en
tirely ithin the purie of the lant 
Co pany. oern ent is not directly 
concerned ith this atter. The lant 
has repeated that no aritrary pro
otions hae een ien. ro otions 
are ade in accordance ith prescri
ed rules and reulations procedures 
and are ased on an assessent of the 
suitaility of the indiiduals concerned 
to perfor the duties of the hiher 
post.

In  the  non eecutie cateories, 
pro otions are ade on the asis of 
seniorit eu erit in the case  of 
nonselection posts, and on the asis 
of itcu seniority in the case of 
selection posts. In eecutie cateo
ries, pro otions are enerally on the 
aste of suitaility and erit.

De ands  of  All  India  E ployees 

r idet ifl Stall ederation

5739. SHRI VA ALAR RAVI: Will 
the inister of LABOUR e pleased to

(a) hether an eiht points charter 
f  de ands as su itted to the 
Otn tt, Central Board of Trustees
i W fi All   fenpfoyefts proident 
W   deration on the 31st 

 t

() if so, the reasons for the delay 
in takin decision on these de ands 
and the action oern ent propose 
to take to settle the de ands of the 
e ployees?

THE DE UT INISTER IN THE 
INISTER O LABOUR  (SHRI 
BAL OVIND VER A): The roi
dent und Authorities hae reported 
as under:—(a) es.

()  These de ands relate ostly to 
atters already decided after due 
consideration. The de and pertainin 
to the creation of posts of arash and 
a adar in the Reional offices is 
under eaination.

Construction of Bailadila Tunnel

5740 SHRI SAROO ANDE:

SHRI . K. CHANDRA AN:

Will the inister of STEEL AND 
INES e pleased to state:

(a) hether a tunnel construction 
at Bailadila has run into troule due 
to inflo of lare uantity of suter
ranean ater if so, the facta thereof

() hether proper eoloical sur
ey and study had een ade efore 
the construction of this tunnel ean, 
if so, y ho and hat ere the 
conclusions:

(c) the loss incurred due to this 
and

(cD hether the delay in co ple
tion of this tunnel ould affect the 
deelop ent of inin Deposit No. 5 
of Bailadila?

THE DE UT INISTER IN THE 
INISTR O STEEL AND INES 
(SHRI SUKHEDEV RASAD): (a) 
Appearance of Su soil ater  and 
ad soil conditions hae  ha pered 
the construction of tunnel for Baila
dila Deposit No. 5 ine  after 293 
etres of drillin fro the inlet face.




